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6. Janakpuri-N

7. Ashok V3iar '

(ii) The details of the build­
ings in respect of which 
the recommendations 
have not been accepted 
are given as under:-

1. Patel Nagar-ll

2. Subzi Mandi (Sbakti Nagar)

3. Tri Nagar

4. Rajouri Garden

5. Guigaon

6. Vivek Vihar

[Translation!

Afforestation Scheme in IHmachal 
Pradesh

4121. PROF. PREM DHUMAL: WiH the 
Minister of ENVIRONMENT AND FORESTS 
be pleased to state:

(a) whether the Union Government have 
approved the scheme of "Van Lagao-Roji 
Kamao* (Plant trees and earn bread) pro­
posed by the Government of Himachal 
Pradesh;

(b) if so, the financial and other faciRies 
proposed to be provided by the Union Gov­
ernment to the State Government under the 
scheme; and

(c) if not, the reasons for not granting 
approval to the scheme?

THE MMISTER OF STATE OF THE 
MINISTRY OF ENVIRONMENT AND FOR­
ESTS (SHRI KAMAL NATH): (a) No, Sir.

(b) The State Government has not 
sought any financial assistance for the 
Scheme.

(c) No final view in the matter has yet 
been taken.

DLW Varanasi

4122. SHRI MRUTYUNJAYA NAYAK: 
WiH the Minister of RAILWAYS be pleasedto 
state:

(a) whether the Government of Uttar 
Pradesh has threatened to attach the Diesel 
Locomotive Works, Varanasi and if so, the 
reasons therefor; and

(b) the steps being taken by the Govern­
ment in this regard?

THE MMISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI MAL- 
LIKARJUN): (a) No. Sir.

(b) Does not arise.

[EngBsm

Profit by Air India

4123. SHRI VUAY NAVAL PATIL Will 
the Minister of CIVIL AVIATION ANDTOUR- 
1SM be pleased to state:

(a) the impact of Gulf war on the busi­
ness of the A h' India;

(b) the details of expenrfture made by 
the Air India in rescue operation of Indian 
from Kuwait; and

(c) the steps being taken to boost the 
prof itability of the Air India?

THE MMISTER OF CIVIL AVIATION 
AND TOURISM (SHRI MADHAVRAOSCM- 
DIA): (a) The business of Air India was
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affected owing to suspension of flights to 
Kuwait and some other destinations for a 
shorter period and increased in operational 
costs on account of fuel and insurance rates.

(b) Air India had operated charter flights 
• for Gulf evacuation and had raised a bill for

Rs. 180 acres.

(c) Ahr India has met the impact of Gulf 
war through improvement in the yield and 
tight control over expenses and recorded a 
net profit of Rs. 81.23 crores in the year 
1990-91.

[Translation]

Production of Iodised Salt

4124. SHRI SIMON MARAND: Will the 
Minister of HEALTH AND FAMILY WEL­
FARE be pleased to state:

(a) whether most of the areas in Bihar 
and Uttar Pradesh are affected by goitre 
because of the use of the uniodised salt;

(b) if so, the present output and demand 
of iodised salt in the country;

(c) the names of the units which supply 
iodised salt to Bihar and Uttar Pradesh;

(d) whether the Government have given 
approval to some industries for the produc­
tion of iodised salt in Bihar and Uttar Pradesh 
and if so, the details thereof; and

(e) the measures taken to ascertain the 
supply of iodised salt to Bihar and Uttar 
Pradesh?

THE MINISTEROF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (SHRIMATI D.K. THARADEVI 
SIDDHARTHA): (a) Yes, Sir. As per survey 
conducted by Central Goitre Survey Team 
most of the areas in Bihar & Uttar Pradesh

are affected by Goitre, in order to control the
problems of goitre both the Suiee of Bfar 
and Uttar Pradesh have banned the sale of 
salt other than iodised eak for edfcie pur. 
poses, in their respective stales.

(b) The current annual demand of io­
dised salt in areas where sale of non-iodised 
salt for edible purposes has been banned, is 
estimated as 25.27 lakhs M.T. As against 
this actua' production of iodised salt during 
the year 1990-91 was 25.06 lakh M.T.

(c) Iodised salt is being supplied to Bihar 
and Uttar Pradesh from Rajasthan. Jam 
Nagar. Madras, Kharaghoda zones through 
Salt Commissioner, Government of India,
Jaipur.

(d) and (e). Information is being col­
lected from the concerned authorities.

[English]

Activities of Mafia Gangs in Trains

4125. SHRI SOMJ1BHAIDAMOR: Will 
the Minister of RAILWAYS be pleased to 
state:

(a) whether gangs are operating as 
hawkers in the mail/express trains between 
Guwahati and New Jalpaiguri in conniv­
ance with railway officials;

(b) whether there are incidence of in­
conveniences to the passengers in the 
reserved compartments thereby;

(c) whether there are complaints from 
the passengers in this regard; and

(d) if so, the steps being taken by the 
Government to curb these unauthorised 
activities in trains and action proposed to be 
taken against the officials found guilty?

THE MINISTER OF STATE IN THE




